NATIONAL COMPANY LA\;V APPELLATE TRIBUNAL

2nd & 31 Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,
CGO Complex, Lodhi road, New Delhi 110 003.

NOTICE

Dated: 07" January, 2022

Please take notice that the following matters listed on 07.01.2022 at 02:00 PM in the

Court —IV will not be taken up. The next date of Hearing will be notified later.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Jaypee Infratech Ltd. Through Its Sumant Batra
(Ins) No. 697 of | Interim Monitoring Committee
2020 Represented by Duly Authorised
Secretary Anuj Jain (Erstwhile Interim
Resolution Professional)
Vs.
JC World Hospitality Pvt. Ltd. Through
Its Resolution Professional & Ors.
2. Comp. App. (AT) | Jaypee Infratech Ltd. Through its Karan Kohli Pooja Saigal

(Ins) No. 433 of
2021

Interim Resolution Professional Mr.
Anuj Jain

Vs.

JC World Hospitality Pvt. Ltd. Through
its Resolution Professional Mr. Manish
Gupta

Shantanu Chaturvedi
Anshul Bajaj
Vaibhav Tyagi-R1

By order of Hon’ble Chairperson

-Sd/-

Registrar




